SECTI ON XVI | Li sted on: 3-10-2013
Ld. Reg.Ct. No.1
Item No. 56
I N THE SUPREME COURT OF | NDI A
Cl VI L APPELLATE JURI SDI CTI ON

PETI TI ON FOR SPECI AL LEAVE TO APPEAL (ClVIL) NO 30392 OF 2012

Ms. Shiva H Tech Agro Farns ...Petitioner
VERSUS
Oiental Insurance Co. Ltd. ... Respondent

OFFlI CE REPORT
The wmatter above-nentioned was nentioned before the Ld.

Regi strar Court on 4th Septenber, 2013 when the follow ng Oder

was passed:

"Three weeks' time is granted as
final chance to the sole respondent for
filing counter affidavit.
Li st again on 3.10.2013."
It is submtted that counsel for the sole respondent has not

filed counter affidavit so far.

The matter is listed before the Ld. Registrar Court with this
of fice report.
DATED THI S THE 1ST DAY OF OCTOBER, 2013.

ASSI STANT REQ STRAR
Copy to:Ms. Kiran Suri, Advocate
Ms. Manj usha Wadhwa, Advocate
ASSI STANT REGQ STRAR



